
>

Title: Election of one member from Rajya Sabha to Joint Committee on Offices of Profit.

 

श�ी रेवती रमन िसंह (इलाहाबाद): महोदया म� प	
ताव करता ह� ं :

"िक यह सभा रा�य सभा से िसफा�रश करती ह ैिक रा�य सभा, रा�य सभा से श	ीमती मोहिसना िकदवई का काय�काल परूा होने के कारण उ"प#न
�रि$ के फल
व%प एकल संक	मणीय मत 'ारा आनुपाितक प	ितिनिध"व प	णाली के अनुसार रा�य सभा के एक सद
य को लाभ के पद, संबंधी
संयु$ सिमित के िलए िनवा�िचत करे और रा�य सभा 'ारा संयु$ सिमित के िलए इस प	कार िनवा�िचत सद
य का नाम इस सभा को सिूचत करे  "

 

MADAM SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do elect one member of Rajya Sabha, in
accordance with the system of proportional representation by means of single transferable vote, to the Joint
Committee on Offices of Profit in the vacancy caused by the retirement of Shrimati Mohsina Kidwai from Rajya
Sabha and do communicate to this House the name of the member so elected by Rajya Sabha to the Joint
Committee."

 

The motion was adopted.

 

 

 

 


